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smuggling of cigarettes from India to
Nepal does not arise.

Medical College at Ernakulam

1088, Bhri Vasudevan Nair:
Bhri Warior:

Will the Minister of Héilth and
Family Planning be pléased to state:

(a) whether any proposal has been
submitted by the Kerald Goverrrhent
for setting up 4 private mediecal
college at Ernakulam;

(b) if 80, the details thereof; and
(c) the detison taken thereon?

The Minister of Heaith and Family
Planning (Dr. Sushila Nayar): (a)
to (¢). The Government of Kerala
have not submitted any proponl for
setting up a private dical
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The Minister of Works, Housing
and Urban Development (Shri Mehr
Cband Khaditd): {4) Only stventeen
houses were demolished by the Delhi

Municipal Corporation an the 16th
November, 1966.

(b) No.

(c) The Prime Minister met the re-
preséntatives of theé Péople 6f un-
authorised colonies on thé 2nd Sep-
tember, 1988 and mnot ori the 5th Sep-
tember, 1966. Shé, howevéf, did not
give any assurance to them.

(d) Mt Wil riot be in the interest of
plannéd déveloprdnt of Delhi to per-
mit the continuance of unauthorised
construction. This has to be stopped.
Nevertheless, it has been decided to
regularise unauthofised cohstrisctions
which had come up before the 1lst

at Ernakulam. However, the Archbi-
shop of Ernakulam has offered to
start a medical college at Ernakulam.
“*he views of the University of Kerala
are awaited before any decision can
be taken by the Government.

Palam Colony

1689. Shri Bagri:
Shri Yashpal Singh:
Shri Ram Sewak Yadav:
Stirl R, Barix:
Shei N. K. Laskar:
SH#1 Lilaghar Kotoki:

Will the Minister of Works, Housing
and Urban Devel t be pk d to
state:

() whether it 8 a fdct that 58
houses in Palam c¢olormy were demo-
lishéd by the Pelhi Municipal Corpora-
tion staff during the third week of
September, 1966;

(b) whether these houses have been
construcfed as far back as 1957;

(c) if so, whether this is against the
assurance given by the Prime Minister
to the.residents of unapproved colonies
on the 5th September, 1966 when they
met her in a deputation; and

(d) the steps taken to stop this de-
molition and to regularise other un-
approved colonies?

September 1962, i.e., the date of com-
ing into force of the Master Plan
provided they cdn be fitted into the
approved layout of the area and are
not situated on land earmarked as
“green” or for roads, schools; zolleges,
hospitals, dispensaries etc. e own-
efs of hotises which are regularised
would have to pay development
charges. The land or structures which
are required for roads etc. will, how-
ever, be acquired by the Government
and the owners of such land/struc-
tures will be allotted alternative deve-
loped plots at fixed rates of premium
in the nearby localities, provxded they
do not own any other house/plot in
Delhi.

Report on Bastar Firing

1090. Dr. L, M. Singhvi: Will the
Minister of Planning and Social Wel-
fare be pleased to state:

(a) whether one-man Enquiry Com-
mission has submitted its report on
Bastar firing;

(b) whether a copy of the report has
been received by Goyernment; and

(c) if so, whether as a result there-
of, any specia] steps are being cosi-
dered for the amelioration of the con-
ditions of Adivasis in Bastar?



2413

The Deputy Minister in the De-
partment of Soctal Welfare (Shrimati
Chandrasekhar): (a) and (b). The
Commission was appointed by the
Madhya Pradesh Government and
will submit its report to the Govetn-
ment. The Report has not yet been
teceived.

(¢) Does not arise.

Farakka Barrage Project

1091. Shri P. €. Boroeah:
Shti Bhagwat Jha Asad:
Shri 8. C. Samanta:
Shri Subodk Hihsda:
Shri M. L. Dwivedi:
Dr. M. M. Das:

WiH the Ministér of Krigation and
Power be pleased to state:

(a) the progress made so far in the
implementation of the Farakka Bar-
rage Project;

(b) the expenditure involved in its
execution so far;

(¢) how far it is behind the original
schedule ghd when it will be com-
pleted; and

(8) whether the foreign exchange
required is available as and when
necessary, and if not, the reasons

therefor?

The Ministetr of Irrigation and
Poweét (Shri Fikhruddin  Abhmed):
(a) Work on the Project has been
taken up from both banks of the
river and is in progress in the river
portion per schedule drawn up from
time to time, including the Head Re-
gulator and the under sluice and
other bays. Excavation work in the
Feedér Canal is going on, and the
other acillary works which are on
hand include the guide and Afflux
bundh of the Farukka Barrage and
the left aflux bundh of Jangipur Bar-
rage, Fabrication of gates for the
Head Regulato; for the main Farakka
Barrage is 1lso in progress.

¢(b) The expenditure incurred to
end of September 1966 is Rs. 34.76
crores.
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(c) The Project is scheduled to be
completed substantially by 1870-71,
and every effort is being made to
stick to this schedule.

(d) Foreigh exchange required for
the project is being made available
as and when necessary,
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